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W of South Bwnd Tmlns at 
FarMabad 

3443. SHRl AVTAR SINGH 
BHADANA: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether Mail and Express trains 
running frwn Delhi to South have not 
been provided stoppage at Faridabad 
stefion; 

(b) if so, the reasons therefor; and 
(c) the time by which the action 

poposed to be taken in this regard to 
fadlibete the labourers coming from 
South to Faridabad? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) to (c) Notth-South 
bound trains namely 7022 
Nizamuddin-Hyderabad Express, 6688 
J&unmu Tawi-Mangalore Navyug 
Expms in the Up direction and 2615 
Madra4--New Delhi G.T. Express, 2625 
Trivandrunil Mangalor-ew Delhi 
Ksrala Mangala Express and 6687 
Mangalore-Jammt+Tawi NaWg 
Expres in the Down direction stop at 
Faridabad. There is no proposal at 
present to prowde the stoppage of any 
additional train at Faridabad. 
Doposltlon of Development Charges 
by haWwbmd Colonies of Delhl 
3444. SHRI RAM PRASAD SINGH: 

Will the Minister of POWER AND NON- 
CONVENTIONAL ENERGY SOURCES 
be pleased to state: 

(a) whether the residents of unautho- 
rieed colonies of Delhi have deposited 
the devekqnnent charges for the 
elecbicity connection in 1989 and 1990 
but they have not yet been provded 
elecbicity connection; 

(b) if so, the reasons therefor; and 
(c) the names of the cdonies where 

midents have deposited the 
devekpment charges and the time by 
which they are likely to be provided 
elecbidty connections? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON- 
CONVENTIONAL ENERGY SOURCES 
(SHRI KALP NATH RAI): (a) and (b) 
Accurding to DESU, the electric 

connections in some of the Unautharised 
colonies where the midents 
deposited the development d W F  
could not be released due to the nwF 
completion of commercial formalities or 
handing over of the Site(s) for Sub 
stations to DESU by the concerned 
Resident's Associations. 

(c) DESU has already released the 
schemes for electrification of 37 eligible 
unauthorised colani in 1989 and 46 
colonies in 1990 where all the requisite 
commercial formalities have been 
completed, including payment of the 
prkscribed development charges by the 
residents and handing over of the site(s) 
to DESU for the substation. The names 
of these colonies are given in the 
statement attached. The execution of 
these schemes is in various stages. 

STATEMENT 
Ngmes ot the unauthorised colonies for 
which the electrification shdemes have 
been released by DESU during the year 
1989 and 1990 after completion of the 
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requisite formalities. 
Name of the uneulhociaed cdony 

1mQ 
m C d o n y  
V i  Meve 
E Bbck. West V I  N a p  
vijay Enclage A-I Bbck (LeR-(M Pocket) 
Veishali Cobny. Dabn (Pabm) 
Shiv Ram Park 
Smaran Park (Rohtak Reed) 
LeR-Out Podca D Block. Kr)shne Park 
J Bkdc Saearpur (Lelt-Out pocket) 
Prem Nigm Phaw I. II 6 IV. 
New V i e s  Nagar, ShaMatn 
~ G e r d e n c d o n Y . U t t a m N a g s r  
W V i h e r  
M - O u t P o d c a o f F b p h u ~ . ~  
Road 
B b c k ' C ' . O l d ~ R o a ~  
Roshen Pura Elcmaim, NajnfgIuh 
D Bkdc Dashdwi. Dabri, Pabm 
Roed 
alndapw-,UttamNaOu 
Rappun. U(tam Nagar. 
J e n k i P u r i C o b n y , ~ ~ ~  
Rdsn Bagh ( V m a  Endam) Rohldt 
RoedB Nengbi 
hrooslCdony~Khenpw- 
~ P a r k , ~ w t P o d u t . ~ r .  
G i  Park Ewtendan 


